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PART IV-B 

Rules and Orders (Other than those published in Parts I, I-A, and 1-L) made 
by the Government of Gujarat under the Gujarat Acts 

GENERAL ADMINISTRATION DEPARTMENT 

Notification 

Sachivalaya, Gandhinagar, 25th April, 2017 

Gujarat Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and Services) 
Act, 2017. 

No: UID/112017/160/15/S-UID CELL: - In exercise of the p9wers conferred by sub - section (2) 
of section 1 of the Gujarat Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits 
and Services) Act, 2017 ( Guj. 3 of 2017), the Governm�nt of Gujarat hereby appoints the 
25 th April, 2017 as the date on which the Provisions of sections 2, 3, 4, 5, 6, 7, 8 and 9 of the said 
Act shall come into force. 
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By order and in the name of the Governor of Gujarat, 

NARENDRA NANDANI, 

Deputy Secretary to Government. 
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